Rajesh Kumar Singf ’bqhé DULHTJUDICISE ACADENMY

: A e tHheh Conrt at Doibn

- - D.H.LS. "{ :.—; I Q ‘f Sentors b Pk Sew (B TS

Ditctor (Academics) WG4 ULE20W2 18], a1 250303502 1)

Charperson (Otfticiating) @ Eonnt: djase i
No. DIA Acd. Induction (DIS) Batch-2023/1740°2023 9¢€ ) 17" February, 2023

To

The Ld. Principal District & Scssions Judge (HQs). Central, THC
The Ld. Principal District & Sessions Judge. South-West. Dwarka
The Ld. Principal Dhstrict & Sessions Judge, West, THC

The Ld. Principal District & Sessions Judge, South-East. Saket

swk

Sub.: Court Attachment of Trainee Officers of DJS in District Courts w.e.f. 19" (o
28" February, 2025.

Respected Sir.

A batch of 7 (seven) newly appointed Officers to Delhi Judicial Service {DJS) are
undergoing one year Induction Training Course at the Delhi Judicial Academy. As per the
approved training module of the Induction Course, the Judicial Officers {under training) arc
required to undergo Practical Training in the District Courts.

It is requested that the 6 (six) Trainee DJS Ofticers may kindly be attached in the
District Courts w.et. 19" 1o 28" February, 2023 as per schedule cenclosed as
Annexure *A°’.

if the Mentor Judicial Officer with whom the Trainee DJS Officer has been
attached. happens to be on leave or is unavailable due to any administrative/ancillary
reason, the traince officer may kindly be attached with the Link Otficer/another Judicial
Officer of sumilar jurisdiction in your district. In case the Mentor Judge is transferred. the
trainee officers may be attached with the successor Judge.

With regards,
Yours faithfully,
Rt
{Rajesh Kumar Singh)
Encl : As above
No. DIA/Acd./Induction (DIS)' Batch-2023/1740/2023" } 7" February. 2025
Copy for infermation to:
The Trainee DJS Ofiicers concerned fthrough email ondv).

\

(Rajesh Kumar Singh)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT: DELHI .
4 7 FEB 10D

No. qna - Ci”gngOTP/Gaz./ZOZS Dated, Delhi the

Copy of letter forwarded for information and necessary action to :-

1) The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached with the letter
as Annexure ‘A’ .

2) The.R.S. to Ld. Prinicipal District & Sesstons Judge (HQs), Delhi.

‘?Vtggranch in-charge, e-Sewa Kendra, Centre, Tis Hazari Court, Delhi,
The Website Committee, English/Hindi, Tis Hazari Court, Delhi.

5} The LAYERS for uploading the same.

(Mukesh Kimar Gupta)
Officer In-charge/flbdlclal Branch, Central
for Principal District & Ssessions Judge{HQs)
Tis Hazari\Court, Delni,




Annecxure 'A'

Practical Training of Six (6) newly appointed Officers of DJS (2023 Batch)
w.c.f. 19" to 28" February, 2025

S:, Namf)‘;;l"r“i"‘m Name of Judicial Officer attached with | District Cfgl‘;zx A‘:::L‘z:]‘;flt
Mr. Devinder Kr. Jangala |District Judge | South-West | Dwarka 19'2221(; ‘;t;r“ar%
1 [Rahul Katare 4
Mr. Sushil Anyj Tyagi ASI Contral | THC |28 FEore:
Mr. Divyang Thalur District Judge | South-West | Dwarka l9~2221(7)c21?5ruary,
2 {Anushtha Srivastava
Ms. Shivali Sharma ASJ west | THC |[?428 February,
2025
Ms. Richa Gusain Solanki |District Judge | South-West| Dwarka 19'2221;;l;n1ary,
3 |Shruti Saraswat ‘
Mr. Hemraj ASJ West THC 24-282I(*)31;ma:y,
Ms. Navita Kumari Bagha | District Judge | South-East [ Saket 19'222['(; f;l:;ruary,
4 |Nirmala Singh
Mr. Vishal Singh ASJ] South-Fast | Saket | 2428 February,
2025
Ms. Shilpi M Jain District Judge [ South-West| Dwarka ]9-2222;l;ruary,
5 |Disha Langan
Mr, Gautam Manan AS] West | THC |28 Fenan:
Mr. Sumit Dalal District Judge [South-West| Dwarka 19-222le;r11a1y,
6 |Amit Kumar 0
Mr. Ajay Singh Shekhawat|  ASI | South-West| Dwarka 2"'2321;;1;%&
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